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GOVERNM .ENT OF INDIx
MINISTRY OF FINANCE
( DLPAETRNT OF 11~WI\1U“ )
NEW Di,LHIs DATED o :E 1&::1'1 Dec.. 185,

1 ja
NOT I XL G__ZL..tl_‘._L_O_...,
. (INCOUM~TAR) ;
NO. &S 1y (F.N0.197/151/82-12(AT)s In exercise

of the powers confcrred by sub-clzuse (v) of clause .
(23C) of suction 10 of the Income-tax act, 1961 (43 of
1961), the Central Government hereby notifies "The
Institute of the Franciscan Missionaries of Marry
Society No.9" for the purpose of the said section for
the pcx iod covered by the assessment years 1983-84 to

1986~ ; . /R\“’

C o ( ReKTTOWERI )
UNwr ke SECY. 10 THL (JUVL.PILN-IV]ENT OF INDIA

1o

The Manager;

Government . of Indla Press,

Ring Road, Mayapuri Industrial Area,
(Near Rajouri Garden), New Delhi. i

opy to s - : :

1. Tne Institute of the Franchiscan Misswnarles of
Mary Society No.9, St. F.,anc:l.s Convent, 484, Trichy Ruad,
Coimbatore. : _

2. The ommissicvner of Incomu-tax, Co imbatore w.r.to .
his letter No.C.No.1491(1)/82-83/CEE, dated 4.9.1985.

3. All Comissioners of Income=tax.

4. Rirectors of Ins. (IT)/ (R&S )/ (P&H\)/(Ing ), New Deth..
5. Director of O & M Services (Income-tax), ist Floor,
Aiwan-e-Gnalib, Mata Sundri Lane, New Delhi (5 copies).-
6. All “‘Officers & f;.ects.ons of I. 'oWing of C.L.D.T., New
Delhdas o -

T. Comptrollier & A‘ldl‘t()r GL nual of Inctia, New Delhi

(20 copies).

8. Bulletin sec. of Dte. of: Ins. ('PS&PE\)_} New Delhi
(5 copies). . _

9. Director of Tiraining, 4 S, thional Academy of

Jirect Taxes, Stafrf College, Nagpur (5 copies). -

10. 5hri P.K.Kgrtha, Jt .Secy,, Minisiry of law, Justa.ce
and Company Affairs ( Department of Legal Arzuirs),

New Delhi. ; -
11. Dte. of Ins., Princting and 2ublications, 2nd Floor,
Hang Bhawan, B.S.ZAFAR MARG, New Delhi. (..} coplus).

( K EK,TEWAKI ) :
" UNDEE SECREY .Y (10 THE GOVERNMENG
OF INLIA _



